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(iv) The Government has directed the UGC to ensure effective implementation
of reservation policy in the Central universities and those deemed to be
universities receiving aid from the public funds.

(v)  During the conference of Vice-Chancellors of Central Universities in
February, 2015 under the Chairmanship of Hon’ble President of India, the
Vice-Chancellors were exhorted to fill up the vacancies in a time bound

manner.

(vi) In the Review Meeting with VCs of Central Universities held on 7th July,
2015, most of the VCs informed that they have already started the process
of filling up of vacancies of teachers and a good amount of vacancies
will be filled up by end of October, 2015.

Further, the UGC has issued instructions from time to time to all Central and

State Universities/institutions for:
(1) Implementation of the reservation policy of the Government.
(i1))  Display of reservation roster on University website and

(i) Filling up of remaining identified backlog reserved vacancies of these
categories in both teaching and non-teaching posts.

Non-teaching staff under SSA

7695. MIR MOHAMMAD FAYAZ:
SHRI NAZIR AHMED LAWAY:

Will the Minister of HUMAN RESOURCE DEVELOPMENT be pleased to state:

(a) the number of non-teaching staftf in the country under Centrally sponsored
Sarva Shiksha Abhiyan (SSA), State-wise;

(b) the number of employees working on contract basis, State-wise and for how
many years they are working on contract; and

(c) the details of scheme for regularization of such employees especially in

Jammu and Kashmir?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI
ZUBIN IRANI): (a) to (c) The Sarva Shiksha Abhiyan (SSA) is implemented through
the State Governments and State Implementation Societies (SIS) that are separately
registered societies with staff deputed from the State Government or appointed on
contract. Recruitment and service conditions of staff including non-teaching staff and
contract employees come under the domain of State Governments and data on this

aspect are not maintained Centrally.

+Original notice of the question was received in Hindi.



